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Shri .Joachim Alva: The Govern-
ment arc aware that the colliery WOr-
kers have to perform the hardest and 
the most hazardous job, without any 
amenities down in the mines, with 
plenty of lock-outs. May I know 
if the Government have any program-
me by which to take over these col-
lieries in the private sector guilty of 
.uch malpractices and Incorporate 
them under the N ationa! Coal Deve-
lopment Board? 

Mr. Speaker: That is a wider quel-
tlon. 

Shri Prlya Gupta: Just now the han. 
Minister said that in place of these 
people who have been re!renchtd no-
body has been recruited. May 1 know 
whether during the period these peo-
ple were retrenched, or a few days 
earlier or later, any men for any work 
have been recruited in the very same 
collieries; if so, may I know why fresh 
people have been taken in instead of 
providing these people with those 
jobs when the administration knew 
that the seams will be closed down? 

8hrl Shahnawaz Khall: The com-
plaint about last retrenchment 1a dat-
ed 4th April. Before this, on l~th 

March, there was a general agree-
ment and all disputes previous to 
15th March were settled between the 
management and the workers. This 
is from the 4th of this month and no 
further recruitment has been done. 

Shri Prlya Gupta: Sir, I put a cate-
gorical quution whether .. 

Mr. Speaker: No further ",cruil-
ment has taken place. 

S1>rlmatl Sanlrl Nlram: Sir, while 
replying to a supplementary the hon. 
Minister mentioned that there arc 
13 cases against these collieries and 
there are many other collieries which 
are not behaving properly. I would 
like to know why Govtrnment I. not 
taking a bold action to nationalise 
them to save the country's production 
and also to save the workers from 
trouble? 

Mr, Speaker: That i. too general I 

question. 
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Tbermal Power Statio ... 

·1107. Shri IJnra Reddy: Will the 
Minister of JrrIptioll aDd Power be 
pleased to state: 

(a) whether it is a fa~'t that stepw 
are being taken to switch over to 
major therm.u) power stations (rom 
Hydro-electric power projects; 

(b) if '0, the main features of the 
proposals in thi!' regard; and 

(e) the cost of th{' proposal"!' 

The MInister of Irl1r:ation IlIId 
Power (Shrl Fakhruddill Ahmed): 
(a) No, Sir. Botti hydro and thermal 
project~ 3T'f" being taken up tor 
implementation In dif1"erenl St,ltel 
depending upon \i ,uiuus considera-
tions, such as availability 01 power 
resources (hy<:lro or thermal), tec;-.; .. -
cal feasibility and ","'anomie factor-

(b) and (c). Do not arlae. 




